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<c) whether it is also a tact that 
export of Mica has decreased;

(d) if so, the reasons therefor; and
(e) the steps taken by Govern­

ment to improve the situation?

The Minister of Mines and OU (Shri 
K. D. Malavlya): (a) to (d). The pro­
duction and export of mica have in­
creased in recent years. The compa­
rative figures of production and ex­
port of mica are given in the statement 
placed on the Table of the House. 
[See Appendix I, Annexure No. 26]

(e) An Export Promotion Council 
lor Mica "has "been set up to maintain 
and develop mica export trade.
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l>»nsfer of All India Service Offloen 
to States

•89. Shri Harish Chandra Mathur:
Thrill the Minister of Home Affairs be 
phased to state:

(a) whether Union Government 
hgve considered the recommendations 
m;*de by the States Re-organisation 
Commission that regular transfers to 
and from the Centre and the State* 
in respect of personnel belonging to 
th^ AU-India Services should as far 
as possible be arranged; and

,.b) whether States Governments’ 
Bgreement in this matter has been 
0>Jcainea ana any stfiiSiadtory woj*k- 
ing arrangement decided upon?

The Deputy Minister of Home 
A /fairs (Shrimati Violet Alva): (a)
Ye3-

(b) The tenure system of appoint­
ment of All-India Services Officers has 
b^en in vogue for a long time, and no 
fr^sh consultation with the State Gov- 
et(iment on the principle of tenure is 
necessary. The system could not be 
fu)ly worked, however, in recent 
yTjars mainly on account of the con­
siderable increase both in number and 
c0fnplexity of the Central Government 
requirements. A scheme has now 
bf.en prepared in consultation with the 
St^te Governments which will make a 
m(?re regular 1'otation of officers pos- 
siV*e-

Oil Exploration at Jwaiamukbl
f  Shri Kasllwal:

/sa J Shrl D- c - Sharma: 
i  Shri Bhakt Darshan: 
l̂ Shrl Bibhnti Mt.hr.-

V îll the Minister of ' Steel, Mines 
Fuel be pleased to state:

^a) whether a test drill for explor­
ing oil has recently been installed at 
j walamukhi; and

(b) if so, the time by which the 
rea^t will be known ?

^he Minister of Mines and OH 
(gprl K. D. Malavlya) :• (a) Yes, Sir:
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(b) The object o f  drilling at Jwala- 
mukhi at present is to obtain infor­
mation regarding the underground 
geological structure. It is not possible 
to say whether or no oil would be 
struck.

Central Institute of Management
*91. Shri D. C. Sharma: Will the

Minister of Education and Scientific 
Research be pleased to state:

(a) whether a decision has now 
been taken about the establishment 
of a Central Institute of Management; 
and

• (b) if so, the details thereof ?
The Minister of State in the Minis­

try of Education and Scientific 
Research (Dr. K. L. Shrlmali): (a)
and (b). The Central Institute of 
Management or a Central Manage­
ment Organisation will be a joint and 
Co-operative enterprise of the Govern­
ment of India and the Commerce and 
Industry of the country. The Centra' 
Government have approved the estab­
lishment of this Organisation. F01 
enlisting the co-operation of industry 
& commerce in the enterprise it is 
proposed to hold discussions as soon 
us possible with the regional manage­
ment organisations which have been 
formed by the representatives of Com­
merce & Industry in the different 
parts of the country. ’

Law Commission
*93. Shri T. B. Vittal Rao: Will the 

Minister of Finance be pleased to 
state:

(a) whether the ‘Law Commission’ 
have completed the work of redraft­
ing the Income Tax Act in the form 
of an intelligible code; and

(b) if not, when is the work likely 
to be completed?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) No; Sir.

(b ) By the end of this year.
Iroa Ore Project

*94. Shri L. N. lWfefcra: Will the
Minister of Finance be pleased to

refer to the replies given to Starred 
Questions Nos. 307 and 312 on the 
28th February, 1956 and state:

Xe) whether the Iron Ore Project 
under the U.S. President’s Fund for 
Asian Economic Development has been 
finalised; and

(b) if so, when it is expected to 
materialise ?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) and (b). A 
report on the survey of rail, port and 
other facilities needed for the project 
is expected by about September of 
this year. Thereafter the project will 
be discussed further with the Gov­
ernment of the United States and with 
the Government of Japan.

Import of Steel

f  Shrimati Tarkeshwari Sinha: 
\ S h rl D. C. Sharma:

W ill the Minister of Steel, Mines and 
Fuel be pleased to state:

(a) the programme of import of 
steel during 1957-58 and 1958-59; and

(b) the amount of foreign exchange 
to be spent for importing steel during 
the above mentioned periods ?

The Minister of Steel, Mines and 
Fuel (Sardar Swaran Singh): (a)
and (b). The matter is under consi­
deration.

Naval Afr Force
*98. Shri Raghunath Singh: Will

the Minister of Defence be pleased to 
state what steps are being taken for 
the expansion of Naval A ir Force in 
India ?

The Minister of Defence (Shri V. K. 
Krishna Menon): It is not in the'
public interest to disclose the infor­
mation on the floor of the House.

Refresher Course in Journalism
*98. Pandit D. N. Tiwary: WIU the 

Minister o f  Education and SclentUto 
Research be pleased to state:




